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REGULAR COURT PRODUCTION DUTIES IN DELHI AND OUTSIDE
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TKS CO DE A20 NR36 GRISO (A-35 TH. A-I0) (A-2'2 TH. NOVA-50) W

TO ALL DISTTI SESSION JUDGES, I DISTT. JUDICIAL 0'16 W‘*I- ‘
MAGISTRATES AND DG¢sPfDCsP!SSPs!SPs OF ALL sures AND 1
commssnoueas 0? POLICE OF ALL umou TERRITORIES (IJT-'5}, Q, ./' ‘
INDIA (I

meg 1. omecron GENERAL qvmsousy, CENTRAL JAIL TIHAR /,,'.]]}§)€-7’:
III.‘

NEW DELHI I.) ‘ ~
2. SPL. COMMISSIONERS OF POLIC EILAW 8. ORDER (ZONE- ,

I mo zone-u, ueum (.) ~

FROM
N0

. 0710812024.

3. SPL. coumsszouea OF POLICEIARMED POLICE DELHI (.)
4. JOINTCPIARMED POLICE, new (.3
5. ADDLC PIARMED POLICE-I, ueuu (3 »
5. ucvzvouce HEADQUARTERS, new (3

I
I
I

DY. COMMISSIONER OF POLICE! NAV, DAP, NEW DELI-II (.) ’
'.IOZ88II"IAC&.I(AC-I\!)lNA\!, DAP DATED NEW DELHI, TI-IE
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THIS IS TO INFORM TI-IAT MAJORITY OF POLICE
PERSONNEL OF NAVIDAP WILL BE DEPLOYED IN INDEPENDENCE
DAY CELEBRATION - 2024 ARRANGEMENTS (.) THE STAFF OF THIS '
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I an ‘W A ONE EARTH ONEFAMILY ONE FUTURE
COMMUNICATION UNIT - 1 .

DELHI DURING THE PERIOD FROM 09.08.2024 TO 16.08.2024 I.) IN
VIEW OF ABOVE, IT IS REQUESTED THAT NEW DATES MAY BE .
SOUGHT FROM CONCERNED COURTS IN RESPECT OF THOSE UTPS

' WHO ARE REQUIRED T4.) BE PRODUCED IN THE HON" !BLE COURTS
OF NCR 8. OTHER STATES ON THE ABOVE MENTIONED DATES OR
MAY BE PRODUCED THROUGH VIDEO CONFRENCING (VC) (.)
SIMILARLY THE U .T.PS WHO ARE REQUIRED TO BE PRODUCED IN
DELHI FROM YOUR RESPECEITIVE DISTRICTSISTATES 8; UTS, ON
THE AFDREMENTIONED DATES MAY BE RESCHEDULED FOR
ANOTHER DATES IN CONCURRENCE WITH THE CONCNEREND

‘ COURTS OR MAY BE PRODUCED THROUGH VIDEO CONFRENCING
I‘/CI I-I
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

2v >' -» 2“/"5?’No. I I /Circular/Genl./West/THC/2024 Dated "1 F1”
CIRCULAR

Sub: Intimation regarding non production of the Inmates due to non availability of
Police Personnel of NAV/DAP during the period 09.08.2024 to 16.08.2024.

Forwarded copy of Message l)ated 07 08.2024 to All Distt. Session Judges/Distt.

Judicial Magistrates and D(}sP/DCsl’/'SSPs/Sl’s oi‘ all States and Commissioners of Police of all

union Territories (Ufs), India received. on the subject cited above, from l)y. Commissioner of

Police/N AV, DAP, New Delhi Bearing No. l0288/ll/\C&](AC-lV)NAV, DAP Dated 07.08.2024

for the information and necessary action I()I-

l. All Ld. Judicial Offieers ofWest District, Tis Hszari Courts, Delhi.
2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

uploading the same on Centralized Website through LAYERS as well as on the
Website ofWest District.

3. PS to the Ld. Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for
uploading the same on LAYERS.

(Ajay Gupta)
District Judge (Commercial Court) 05/

()l‘l'1cer In-charge, General Branch,
West District, 'l'is llazari Courts, Delhi

Enclosure:- As above.


